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Supreme Court

All India Judges Assn. v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran, J.), 2025 SCC
OnLine SC 3742

Bharat Petroleum Corpn. Ltd. v. District Revenue Officer (Stamps), (Dipankar Datta and Sheel
Nagu, JJ.), 2026 SCC OnLine SC 1788

CIT v. Jaydeep Cotton Fibers (P) Ltd., (S. Ravindra Bhat and Aravind Kumar, JJ.), 2023 SCC OnLine
SC 2692

CIT v. Vardhan Builders, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC 2693

Commr. (CGST) v. Phoenix Mills Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine
SC 2699

Commr. (CGST) v. Shelf Drilling Trident XII Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023
SCC OnLine SC 2698

Dhanraj v. State of Rajasthan, (Sandeep Mehta and Manmohan, JJ.), 2026 SCC OnLine SC 1789
Farookh Ahmad v. State of U.P., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3741

Garg Oil Traders v. State of Punjab, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
2696

Gupta Emerald Mines (P) Ltd. v. CIT, (P.S. Narasimha and Aravind Kumar, JJ.), 2023 SCC OnLine
SC 2691

Kaushal Export v. Commr. (SGST), (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC OnLine SC
2690

Neetu Solvents v. Vineet Nagar, (Indira Banerjee and V. Ramasubramanian, JJ.), 2021 SCC OnLine
SC 3803

Punahchakran (P) Ltd. v. Indotech Waste Solution, (J.B. Pardiwala and Manoj Misra, JJ.), 2026 SCC
OnLine SC 1791

R A Santana Marketing Services (P) Ltd. v. JMK Technology (P) Ltd., (Pankaj Mithal and Joymalya
Bagchi, JJ.), 2025 SCC OnLine SC 3743

Sangeeta Kailash Purohit v. SEBI, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra,
J1.), 2023 SCC OnLine SC 2694

Sanofi India Ltd. v. CBI, (J.B. Pardiwala and Manoj Misra, JJ.), 2026 SCC OnLine SC 1790

Seya Industries Ltd. v. SEBI, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra, JJ.),
2023 SCC OnLine SC 2695

State of Karnataka v. Prathik Parasrampuria, (N.V. Ramana and Dr D.Y. Chandrachud, JJ.), 2017
SCC OnLine SC 2304

State of Karnataka v. Prathik Parasrampuria, (N.V. Ramana and M.M. Shantanagoudar, JJ.), 2019
SCC OnLine SC 2488

Union of India v. Institute of Advance Studies, (Abhay S. Oka and Pankaj Mithal, JJ.), 2023 SCC
OnLine SC 2697

Vrindavan Chaturvedi v. Pushpa Devi Khemka, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026
SCC OnLine SC 1787

Allahabad High Court

Ajmatulnish v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 28730
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Anshika Singh Corpus v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 28743
Bhoopendra Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 28739
Brijkishore v. Enforcement Directorate, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 28729
Budhi Ram v. Ram Kesh, (Arun Kumar, J.), 2026 SCC OnLine All 28737

Commyr. of Customs v. Anand Navalchand Pugaliya, (Shekhar B. Saraf and Abdhesh Kumar
Chaudhary, JJ.), 2026 SCC OnLine All 28734

Commyr. of Customs v. Suresh Chand Gupta, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, 1J.),
2026 SCC OnLine All 28735

Ganesh Prasad v. State of U.P., (Anish Kumar Gupta, J.), 2026 SCC OnLine All 28738
Kamlesh Prasad v. Prescribed Authority Celing, (Irshad Ali, J.), 2026 SCC OnLine All 28741

Mohd. Jakariya v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 28731

Neeraj Maheshwari v. Narayanlal Dharamshala Trust, (Dr Yogendra Kumar Srivastava, J.), 2026
SCC OnLine All 28736

Nidhi v. State of U.P., (Shashi Kant Gupta and Pankaj Bhatia, JJ.), 2019 SCC OnLine All 8616
Rama Giriv. State of U.P., (Raj Beer Singh, J.), 2023 SCC OnLine All 5570

Sanatan Dharm Rakshapeeth v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All
28733

Shobhit Kashayap v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, 1J.), 2026
SCC OnlLine All 28742

Sonia Varshney v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 28732
Surendra Deo v. Board of Revenue, (Arun Kumar, J.), 2026 SCC OnLine All 28740

Bombay High Court

Chandrawati Vasudev Acharya v. State of Maharashtra, (A.S. Gadkari and Sharmila U. Deshmukh,
J1.), 2023 SCC OnLine Bom 3443

Chetan v. State of Maharashtra, (M.S. Karnik, J.), 2023 SCC OnLine Bom 3441

Indira Madhav Mehetre v. State of Maharashtra, (Mangeshs Patil and Sandeep V. Marne, JJ.), 2022
SCC OnLine Bom 12172

Jeev Urja (P) Ltd. v. State of Maharashtra, (Ravindra V. Ghuge and Y.G. Khobragade, JJ.), 2023
SCC OnLine Bom 3445

Jyoti Raju Akrupe v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri, JJ.), 2024 SCC
OnLine Bom 6369

Jyotiraditya Ajitsinh Jadhav v. State of Maharashtra, (Shivkumar Dige, J.), 2025 SCC OnLine Bom
6666

Mangesh Tukaram Sawant v. State of Maharashtra, (A.S. Gadkari and Shyam C. Chandak, JJ.), 2023
SCC OnLine Bom 3442

Prabhudas Karsanbhai Patel v. South East Central Railway, (A.S. Chandurkar, J.), 2019 SCC
OnLine Bom 13567

Prakash Sakru Chavhan v. Harish Kimatram Adwani, (Anil L. Pansare, J.), 2023 SCC OnLine Bom
3444
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Shyam Narayan Dubey v. Municipal Corpn. of Greater Mumbai, (Sunil B. Shukre and Rajesh S. Patil,
J1.), 2023 SCC OnLine Bom 3446

Vinod Mohan Pawar v. State of Maharashtra, (N.J. Jamadar, J.), 2023 SCC OnLine Bom 3440

Yash Mahesh Gaikwad v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom
11531

Calcutta High Court

A & N Islands v. P. Kathiresan, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine
Cal 12869

Abdul Khalek Mondal v. EPFO, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 12888
Abhijit Das, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 12845

Abida Khatun v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 12881
Alok Dey & Co. v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 12884

Alok Niwas (P) Ltd. v. Debasish Pal, (Sabyasachi Bhattacharyya and Sandip Kumar De, JJ.), 2026
SCC OnLine Cal 12848

Analytical Management Consultants v. Parikshit Agarwal, (Sabyasachi Bhattacharyya and Sandip
Kumar De, JJ.), 2026 SCC OnLine Cal 12847

Andaman & Nicobar Rajya Karmachari Mahasangh v. Lieutenant Governor, (Amrita Sinha and
Biswaroop Chowdhury, JJ.), 2026 SCC OnLine Cal 12855

Angshuman Paul Chowdhury v. Commr., (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 12859
Anjar Sk., In re, (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 12829
Ashma Parveen, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 12825

Asil Mohammed Amin v. State of W.B., (Dr Ajoy Kumar Mukherijee, J.), 2026 SCC OnLine Cal
12842

Asis Kumar Jeti v. Tarak Sankar Paul, (Jimut Bahan Biswas, Registrar Admn. (L&OM)), 2026 SCC
OnLine Cal 12827

Ayush Goenka v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 12843

Ayush Kumar Agarwal v. State of W.B., (Dr Ajoy Kumar Mukherijee, J.), 2026 SCC OnLine Cal
12844

Azimganj Nimtala Ghat Mallar v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine
Cal 12857

B&A Ltd. v. Amrex Marketing (P) Ltd., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 12819
Babugopal Nath v. EPFO, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 12889
Baratang Forest Worker's Union v. Union of India, (Amrita Sinha, J.), 2026 SCC OnLine Cal 12900

Bholanath Paul v. SMFG India Home Finance Co. Ltd., (Om Narayan Rai, J.), 2026 SCC OnLine
Cal 12865

Bikash Kumar Dutta v. Prajukta Construction, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 12882
Bimal Misra v. Commr. of Revenue, (Smita Das De, J.), 2026 SCC OnLine Cal 12871
Bimal Misra v. Commr. of Revenue, (Smita Das De, J.), 2026 SCC OnLine Cal 12872
Bimal Misra v. Commr. of Revenue, (Smita Das De, J.), 2026 SCC OnLine Cal 12873
Bimal Misra v. Commr. of Revenue, (Smita Das De, J.), 2026 SCC OnLine Cal 12874
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Bishnupada Dey v. District Inspector of Schools, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal
12876

Cemin Consultants (P) Ltd. v. Industries Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
12856

Daevi Prakesh Sheth v. Heena Rameshkumar Kathiria, (Biswaroop Chowdhury, J.), 2026 SCC
OnLine Cal 12899

Debashis Chatterjee v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 12885

Deepak Kumar Xaxa v. Union of India, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC
OnLine Cal 12870

Dinabandhu Roy, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 12836

General Secretary v. Director (CARI)/CIARI-ICAR, (Amrita Sinha and Biswaroop Chowdhury, JJ.),
2026 SCC OnLine Cal 12854

Gita Sinha v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 12858

Humayun Shaikh v. State of W.B., (Arijit Banerjee and Rishad Medora, JJ.), 2026 SCC OnLine Cal
12851

Imran Ali Sarkar v. Saktab Hossain, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 12820
Ishaan Metplast Synergy Ltd. v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 12877

Jayram Yadav v. Union of India, (Arijit Banerjee and Rishad Medora, 1J.), 2026 SCC OnLine Cal
12852

Kajal Sarkar v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 12892
Kanu Chakraborty v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 12875

Kumaresh Mondal v. State of W.B., (Sandip Kumar De and Sabyasachi Bhattacharyya, JJ.), 2026 SCC
OnLine Cal 12901

Mahabir Prasad Sethi v. Rajesh Saraogi, (Supratim Bhattacharyya, J.), 2026 SCC OnLine Cal
12828

Mahua Moitra v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 12866
Manas Kotal v. State of W.B., (Ananya Bandyopadhyay, J.), 2026 SCC OnLine Cal 12860
Meghnad Chakraborty, In re, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 12835
Mohanta Barman v. State of W.B., (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 12832
Mosai Pushpa Raj v. Union of India, (Amrita Sinha, J.), 2026 SCC OnLine Cal 12898

Mou Ghosh v. Jaiswal Brothers, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 12821
Narsin Parvin, In re, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 12834

Niranjan Sarkar v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 12880
Nitesh Sarawagi v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 12846
Nur Hossain Miah, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 12838

Palash Guin v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 12840

Papiya Bhowmick Halder v. State of W.B., (Bibek Chaudhuri, J.), 2023 SCC OnLine Cal 6838

Parbati Saha v. Union of India, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine
Cal 12868

Pranab Kumar Nandi, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 12823

R. Chitambram v. Commr., (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine Cal
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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